FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

‘vV.G.| PHARMA PRIVATE LIMITED’
OPERATING IN PHARMACEUTICAL MANUFACTURING IN AKOLA, MAHARASHTRA

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN & CIN / LLP No.

V.G.l Pharma Private Limited
PAN: AADCV6940J
CIN: U24200MH2011PTC218263

2. | Address of the registered office Plot no. J-8, Phase 3, MIDC Akola, Maharashtra —
(as per MCA records) 444104.

3. |URL of website NA

4. |Details of place where majority of fixed| Plot no. J-8, Phase 3, MIDC Akola, Maharashtra —
assets are located 444104.

5. |Installed capacity of main products /| Not Available since the Company is not in operations
services since 2021.

6. |Quantity and value of main products /| As per information available, Company is not in
services sold in last financial year operations since 2021.

7. | Number of employees / workmen Nil as per the information available.

8. |Further details including last available| The details as available can be sought by sending an
financial Sta_tementS (vyith schedulgs) of| email on vgipharma.ibc@gmail.com and / or Virtual
two years, lists of creditors are available| Data Room in accordance with the provisions of the
at URL: Code and Regulations made thereunder.

9. | Eligibility for resolution applicants under| The detailed invitation for expression of interest
section 25(2)(h) of the Code is available| which shall include the eligibility for resolution
at URL: applicants under Sec 25(2)(h) of the Code can be

sought by sending an email on
vgipharma.ibc@gmail.com

10. |Last date for receipt of expression of | February 15, 2025
interest

11. |Date of issue of provisional list of| February 25, 2025
prospective resolution applicants

12. |Last date for submission of objections to| March 02, 2025
provisional list

13. |Date of issue of final list of prospective| March 12, 2025
resolution applicants

14. |Date of issue of information| March 17, 2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. |Last date for submission of resolution| April 16, 2025
plans

16. |Process email id to submit EOI vgipharma.ibc@gmail.com




Kshitiz Gupta

Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140
AFA Valid Till: December 31, 2025

Resolution Professional of V.G.l Pharma Private Limited

Address & email id reqgistered with IBBI:

F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road,
Kandivali East, Mumbai - 400101

Email Address- kshitiz.ca@gmail.com

Process specific email id for correspondence: vgipharma.ibc@gmail.com

Date: January 31, 2025
Place: Mumbai
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FRIDAY, JANUARY 31, 2025

PUBLIC NOTICE

Notice is hereby given that share certificates
for 2000 equity shares bearing Certificate No.
814360 Distinctive Nos. 382076991 to
382077990 and 775697191 to 775698190
of Rs. 1/- each in Folio No. N 005625 of
VEDANTA LIMITED, registered in the name of
NANDINI MADAN have been found to be
misplaced and the undersigned have applied
to the company to issue duplicate certificate.
Any person who has any claim in respect of
the said share certificates should lodge such
claim with the company at its registered office
at Vedanta Limited, 1st Floor, 'C' Wing, Unit
103, Corporate Avenue,Atul Projects,Chakala,
Andheri (east), Mumbai, Maharashtra-
400093 within 15 days of the publication of
this notice, after which no claim will be
entertained and the company will proceed to
issue duplicate share certificate.

Place : Mumbai
Date : 31.01.2025 NANDINT MADAN

PUBLIC NOTICE
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Caled this 3151 Day of danuary, 2025

Far Kilkcn Lives Founcation
-

ASHWIN SATISH BHADRE
Direcdar
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"IMPORTANT" |
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For
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TENDER PAGES

Contact

JITENDRA PATIL
Mobile No.:
90290120135

Landline No.:
67440215

TILAK VENTURES LIMITED

LE50910MH 1 200 LCD2 3000
Address: EM09, Crystal Plaza, Mew Link Road, Opp. Infinlty Medl, Andherl (West), Mumbad, MH- 400053
Email id: tilakfin® gmail.com, websiterwww.tilakfinence.wordpress.com

(EXTRACT OF STANDALONE AND COMSOLIDATED UN-AUDITED FINANCIAL RESULT FOR THE QUARTER ENDED OM

315T DECEMBER, 20:24)

Amourd in Lakhs

Standalona Consofidatad
Particulars Cuarter | Guarter | Quarter | Quarter | Quarier | Quarier
andid el ended anuiod andad ondied
st Dec, | 308h Sepd,| 3151 Dec,| Jist Dec. | 30th Sept. [ 31st Dec,
2024 2024 2023 2024 2024 HE
Uin-A Un-Audited| Un-Audted) Un-Audited | Un-Audited | Un-Audited
1 | Totel Income ram operssons HEA 422 | 1034,257 | E18_B48| 220123 ) 1083014 235902
2 | Mat ProfitLoss for the Penod Bedora tax and excepiional itema P10.438 | 266,255 | (57869 109604 2E1.249) 146657
3 | Met Prosit! {Lossp before tax ahier exceptional ibems 110638 266.253 t57.069] 109.608 eb1.2d8| 146.847
4 | Ml Profil’ {Loss) afer Tad and Exoeplional llems 33,079 | 207,640 127.569 31 TR1 202 636 116 867
S | Folal Compeshergive Income fLoss) 10084 | 257504 T43.T76 19,354 ) 252600 132474
6 |Pad-up Equiy Shame Capifal 4455 B0 | PA2E 484 | 2F2S 4R4) 4455 RS | 2228 4R4 ) 2228434
T | Egening Per Sharg
Hasc Q.02 0.083 Q.37 0021 .081 0.a52
Couilesd 0.0 0,083 a0.ns7 0.0 051 0.as2
Moles:
Slandalone:

The above Unaudited Financial Resulls wene revewed Gnd recommended by e Audit Committes and approved by the Boerd of Dirsstors &l thai
mesling held on January 29, 2025

2. The Sketutory fuxdBars ol the compary have camiad out @ bmifad reviaw of the result for fhe Mine month ended Dacemiber 31, 2024, Howewes,

maragemani has axercised necessary dun diigence B engire thal the Stardalong linancial resufs provide inae and tair view o iis afaig

3, The above shendaione frgncial resuls lor (ke gquaker & Ked Mo ended December 31, 2034 are prepaned in accordance wilh I Indlian

Accouining - Standards (Ind-RS) as prescrived wder Seclian 153 of the Companies At 2013 read with Fule 3 of the Companies {Indian Aceouring
Standemis) Aues, 2015 erd Compandes (indian Accourding Standards) Amerdmeant Rules, 201E

4, The Companry opesabas in Two Businass Segment i.e. Commodity Trading Business and Finance Business Actwilies. Busnass segment has besn

w3 ED -4

igenliliat a5 separable pimary. segmeni laking into Account tha arganizational and intemal mporing stucture &5 wall &5 evaluation of risk ang ralyrm
al tha segmant

During Ihe Qisatar, e Comgany has made an eleimend of - 22,78 45204 Fully Paid up Equity shares of Facs Walus Bs 15 31 proe ol Be2.2050n
Flight 951 Basts

Defamed tax amourd will b2 made at the end of the Franciel Year and hencs nol prowdad on Bhe quastedy basi

The figures foe tha previous pencds [ yaer are re-classified | re-arranged ¢ re-grouped |, whesewver napsssary, to confirm cument: period classidcation,
This Resul and Limitesd Reviéw Reporl & avedabie on company Websia wwe flakfinance wordpress.com as well as BSE webske www bsaindia com
o Irvpstor Complisn| for the Chissdar Endad 3111342024, Openng - 0, Becedied -1, Resohed -1, Clasing - 0

Consolidated:

o The Consolidated Unaudded Fnancal resals roludss Tiek Venhees Limsted (“The Hofdieg Company®) and s Subsidiery Coempany Yosia Yenhoes
india Private Limied

2, Tha abova Unaud#ed Corscbdated Financial Resulls wane raviewed and racommandad by the Awdil Commetles and approved by the Board aof
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3. Tha Statutcry Sudilers of the compary have carmed ool lmmitod reveew al sl Toe i quaetar anced Dhecombsar 31, 20024, Howesar, the mamagameni
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Place: Mumbad
Data: 29001/2025

ideniiied as separabls pimary degment teking into Account the arganizebional and intemal reporting shnachure 2= well as evaluation of risk and relum
ol this sagmend.

Durmg the Cusrtar, the Company has made an dfotmerd of - 22,28 48403 Fully Paid up Equity shares of Face Yalwe s 1'-al prce of Rs2.20-0n
Aight bssua Basis

Detered 1ax amaurd will e made al e and of the Financial Yesr and henot nol prostded on the quasedly bass.

The ligurag for fhe pravious penods | vear are re-clasallied | de-arranged | re-grouped | whesever necessary, jo cordirm currend period clagaicaton,
This Recul and Limited Review Report = available on company Websis wwe Hekfinance wordpress. com as well a5 BSE wetsks wwe! beeincia com
fvestor Compiar for the Ouarter Endad 3112°2024, Opening - 0, Recetved -1, Aesaked -1, Ciosing - 0,

Far Tilak Vemures Limited
5di

Girra| Kishar Agarsal
Manraging Director

Dik: 00290855

FORM No. INC-26
[Pursuant to Rule 30 the Companies (Incorporation) Rules, 2014]

Change of Registered Office of Crosscheck Technology Services Private Limited
from "State of Maharashtra" to the "National Capital Territory of Delhi"
BEFORETHE CENTRAL GOVERNMENT
HON'BLE REGIONAL DIRECTOR,WESTERN REGION, MUMBAI
MINISTRY OF CORPORATE AFFAIRS
Everest, 5th Floor, 100 Marine Drive, Mumbai, Maharashtra -400002,

INTHE MATTER OF THE COMPANIES ACT, 2013, SECTION 13(4) OF COMPANIES ACT,
2013 AND RULES 30(5)(A) OF THE COMPANIES (INCORPORATION) RULES, 2014
AND
INTHE MATTER OF CROSSCHECKTECHNOLOGY SERVICES PRIVATE LIMITED HAVING
ITS REGISTERED OFFICE AT LEVEL 4 DYNASTY, AWING, ANDHERI-KURLA ROAD,
MUMBAI, MAHARASHTRA- 400059, CIN: U74140MH2007PTC173827
..... Applicant Company

Notice is hereby given to the General Public that the Applicant Company proposes to make
application to the Hon'ble Regional Director, Western Region, Mumbai, under Section 13 of the
Companies Act, 2013 seeking confirmation of alteration of the Memorandum of Association of
the Applicant Company in terms of the special resolution passed at the Extra-ordinary General
Meeting held on Tuesday, January 28, 2025 to enable the Applicant Company to change its
Registered Office from the State of Maharashtra to the National Capital Territory of Delhi within
the jurisdiction of Registrar of Companies, NCT of Delhi and Haryana.
Any person whose interest is likely to be affected by the proposed change of the Registered
Office of the Applicant Company may deliver either on the MCA-21 portal (www.mca.gov.in) by
filing Investor Complaint form or cause to be delivered or send by registered post of his/her
objections supported by an affidavit stating the nature of his/her interest and grounds of opposition
to the Hon'ble Regional Director, Western Region, Mumbai, within fourteen days from the date
of publication of this notice with a copy of the Applicant Company at its Registered Office at
the address mentioned below:
Level 4 Dynasty, A Wing, Andheri-Kurla Road, Mumbai, Maharashtra- 400059
For and on behalf of Applicant Company
Crosscheck Technology Services Private Limited
Sd /-
Name: Apurva Tandon
Director

Date: January 30, 2025 DIN: 09792768

Place: Mumbai

BENARES HOTELS LIMITED
Corporate Identification No. (CIN) : L55101UP1971PLC003480

INVITATION FOR EXPRESSION OF INTEREST FOR
V. G. | PHARMA PRIVATE LIMITED

OPERATING IN PHARMAGEUTICAL MANUFACTURING IN AKOLA, MAHARASHTRA
{Under sub-reguiation (1) of Reguiation 364 of the Inzolvency and Bankrupicy Board

L. 4. ROAD MAHIM BRANGH ; Mangartsh C. H, 5, L.J. Boad, Mahim, Mumbe-400 016, Maharashtra
= Tel Mo, : 24453405 / 2458018 = E-mail ; brmor! D8 mahabank coim; hom1lEEmakabank.coin
=Head Dfice ; Lobmangal 1501, Shivajinagar, Pune-211 005, Maharashira
AME Adv-HPA-BMGE3-4 Hotice/2023-24 Dabe - 24.01. 2028
[Rule 8 (1)] PU N NC
WHEREAS the undersigned being the Authorized Dfficer of the Bank of Maharashtra
unwar the Securidization & Becaonstruction of Faancial Assets and Enforcemant of Secunty
Interest Act, 2002 (54 of 2002) and in exercise of powars conferred undar Sec. 13{12) raad
with rude B of the Security Interest (Enforcement) Rules, 2002 issued 2 Demand Molice
daled 21,10.2024 calling upon tha Beerowsr - M/s. 5ai Medical and General Stores -
Borrower, Mrz. Alka Ajay Singh, Proprietor o reépay the total amaount mentioned in the
Demand MNatice |, e, T 1,99,97, 714,32 (Rs. One Crore Ninely Nine Lakh Ninely Seven
Thousand Seven Hundred Fourteen & Paisa Thirly Two Only} plus unapplied interest
7 7.13,862/- theraon upto 21.10.2024 further Inl. as applicable + expenses & ofher
charges Incurred till date of realization within 60 days from fhe date of receipt of the
said Nofice,
The Borrowess [/ Guarantors having failed o repay the amount notice & herety given
to the Borrowers | Guarastors and the Public in General that the undersigned has taken
Possession of the property described herein below in the exercise of the powers conferred
on him / her under Section 13 {4) of the sald Act read with rge 8 of the said rules on this
24" day of Janwary of the year 2025.
The Bosrowers in particutar and the Public In genaral is hareby cautioned naot 1o deal wih
the property and-any dealings with the property will be subjact to the chargs of the Bank
of Maharashtra for an amount of § 1,99,97 714,32 (Rs. One Crore Ninety Mineg
Lakh Minely Seven Thousand Seven Hundred Fourteen & Paiza Thirly Two Dnly} plus
upapplied interest T 7,13,862/- thergon uplo 21.10.2024 lurther interest as applicable
+ expenses and other charges incurred fill date of realizalion.
DESCRIPTION OF IMMOVABLE PROPERTY

Equitable Morlgage of Flal ko, 1401, 14" Hoor, Tower No, 1, Lodha Guality Homes,
Wear Majiwada Flyower, Village Balkum, Thane, Sunsey Nio. 305 P

E'ﬂll-
Date : 24.00 2025 Authorized Officer & Chief Manager
Place : Mumbai Bank of Maharashira

of India {Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PRRTICULARS

V.G, | Pharma Privale Limited

PAN : RADCVE940.)

CIN: U24200MH2011PTC218263

IPiot Mo, J-B, Phase 3. MIDG Akola
Maharashtra-444 104.

[NA

JName of e corporate deblar along with
PAMN & CIN / LLP No.

Address of the Regsterad Offica
[As per MOCA records)

LRL of wabsita

Datass ol place whers Majorily of fixedPlot Mo, J-B, Phasa 3. MIDC Akda
a55E85 arg locaied Maharashira-444 104,

Instalied capacily o mam producks 7 Not Avagable sice the Comgany is not in
SAMVICES operations since 2021,

Tl

L

[<2a]

Registered Office: Taj Ganges, Nadesar Palace Compound, Varanasi - 221 002, Tel.: 0542 6660001
Corporate Office: Taj Palace, Sardar Patel Marg, New Delhi — 110021, Tel.: 011 6650 3549/3704
E-mail: investor@tajhotels.com | Website: www.benareshotelslimited.com

NOTICE OF POSTAL BALLOT

Quantity and value of main Products [/
dervices sold in last Financial year
Mismber of Emiplovees [/ Workmen

— ]

A5 per information available, Compamy 15
not in operations simce 2021,
il a5 per the information available.

Further details  including last  available
Financkal -Statemnents [with schedises) of
two wears, lisis of credifors am available

The datalis a5 available can be sought by
sending an email on wgipharma.ibe@
gmail.eom and /o Virtual Data Boom
in accordance -with the provisions of the

NOTICE is hereby given that pursuant to the provisions of Section 110 read with Section 108 and other
applicable provisions, if any, of the Companies Act, 2013 (‘Act’) (including any statutory modification or re-
enactment thereof for the time being in force), read with Rule 20 and 22 of the Companies (Management and
Administration) Rules, 2014 (‘Rules’), Regulation 44 of the Securities and Exchange Board of India (Listing
Obligations and Disclosure Requirements) Regulations, 2015 (‘SEBI Listing Regulations’), Secretarial
Standard-2 on General Meetings issued by The Institute of Company Secretaries of India (‘SS-2’), each as
amended and in accordance with the guidelines prescribed by the Ministry of Corporate Affairs (‘MCA’) for
holding general meetings / conducting postal ballot process through e-voting vide General Circular Nos.
14/2020 dated April 8, 2020, 17/2020 dated April 13, 2020, 20/2020 dated May 5, 2020 and subsequent
circulars issued in this regard, the latest being 09/2024 dated September 19, 2024 (‘MCA Circulars’), to
transact the special business as set out hereunder by passing Special Resolution by way of postal ballot,
only by voting through electronic means (‘remote e-voting’):

Sr. No. | Resolution Description

Resolution Type

at URL: Goda and Regulations mada thereundes,

The datalled invitalion for expression ol
Eligibility for resofulion applicents under {interest which shall inclede the elpibility
saction 25(2) (h) of the Coda i availabla |for resolution applicants under Sac. 25 (2)
at URL! th) of the Code can be ought by sending
an amad on vgipharma.ibo@gmail.com

February 15, 2025

P

1|:LLasl dale flor recaipt of expression of
interest

+{0ate of issue ol provisional list of

_|prospective resalution applicants

1 Last date for-submission of objections to
provisiong list

Cate of issue of fina fst of prospective

resolution apphcants

February 25, 2025

March 02, 2025

March 12, 2025

1. Appointment of Ms. Anita Belani (DIN: 01532511) as an Independent
Director of the Company for a term of 5 years, w.e.f. January 14, 2025.

Members are hereby informed that pursuant to the MCA Circular, the Company on Thursday, January 30,
2025 has completed the dispatch of the Postal Ballot Notice dated January 14, 2025, electronically to all the
Members of the Company, whose name appeared on the Register of the Members/ List of Beneficial
Owners maintained by the Depositories as on cut-off date i.e., Friday, January 24, 2025 and who have
registered their e-mail addresses in respect of physical holdings with the company’s Registrar and Share
Transfer Agents i.e., MUFG Intime Private Limited (‘RTA’). A person who is not a member of the Company
on the cut-off date should accordingly treat the Postal Ballot as for information purpose only.

The Postal Ballot Notice along with Explanatory Statement has been uploaded on the website of the
Company www.benareshotelslimited.com and also can be accessed from the website of the Stock
Exchange i.e., BSE Limited at www.bseindia.com. The Notice is also available on the website of e-voting
agency at www.evoting.nsdl.com.

In compliance with Regulation 44 of the SEBI Listing Regulations and Sections 108 of the Act read with Rule
20 of the Companies (Management and Administration) Rules 2014, as amended and MCA Circulars, the
Company is providing facility for voting through remote e-voting to enable its Members to cast their votes
electronically in respect of the Resolution set out in this Postal Ballot Notice. For this purpose, the Company
has engaged the services of National Securities Depository Limited (‘NSDL’) and has also made necessary
arrangements with its RTA to facilitate e-voting. In terms of MCA Circulars, Voting can be done only
by e-voting.

E-voting will commence at 09.00 a.m. (IST) on Monday, February 3, 2025 and will close at 05.00
p.m. (IST) on Tuesday, March 4, 2025.

The Resolution under the Postal Ballot Notice, if passed by the members, shall be deemed to have been
passed on the last date specified by the Company for e-voting i.e., Tuesday, March 4, 2025. Further
resolution passed by the Members through E-voting are deemed to have been passed effectively at a
General Meeting.

The Members has option to get their e-mail ids temporarily registered by adopting the procedure mentioned
in the Postal Ballot Notice to enable them to exercise their voting under the e-voting for this postal ballot.

The Board of Directors at their meeting held on January 14, 2025, has appointed Arvind Kohli and
Associates, Company Secretaries (FCS: 04434; COP: 2818), as the Scrutinizer for conducting the Postal
Ballot through e-voting process, in a fair and transparent manner. The results of the Postal Ballot will be
announced on or before Thursday, March 6, 2025. The results of the Postal Ballot together with the
Scrutinizer's Report will be posted on the Company’s website www.benareshotelslimited.com and will
also be communicated to the BSE.

In case the Members have any queries / grievances or need any assistance on remote e-voting, you may
refer the Frequently Asked Questions (FAQs) for shareholders and e-voting user manual for shareholders
available at the Download section of www.evoting.nsdl.com or please write to the Company at
investor@tajhotels.com.

Special Resolution

For Benares Hotels Limited
sd./-

Vanika Mahajan

Company Secretary (A34515)

Place : New Delhi
Date : January 30, 2025

Date of is5ue of informaton memaoramsdum,
14| evatuation matrix and request for resoltion (March 17, 2025
plans o prospeclive resolulion appicants
13 Last date for sebmission of resalufion plans
1E{Process email id 1o submit EQF

April 16, 2025
vgipharma.ibc@gmail.com

5=
Eshiliz Gupta
Registration Humber; [BELPA-O02 IP-MNO0T 21200 E-2019/12140
AFA Valid Till : December 31, 2025
Rezodufion Professépnal of V. G. | Pharma Private Limited
Address & email id registered with 1BBI;
F-52, First Fioor, Centrium Mall, Lokhandwala Township &kudi Road, Kandivall East,
Mumbas-a0i 107 Email Address ; kshiti cai@grmail.com
Process specific email id for correspondence : vgipharma.ibcizgmail.com
Date : January 31, 2025

Place: Mumbai
- | The South Indian Bank Ltd
< | Coliection and Recovery Dapariment — Mumbal
| Grownd Floor, 'C' Building, Chitrapur Co-Operative Housing|
z INDIAN Bank | society, Pandurang Marg, 27" Road, Bandra West,
Expecivios Mol Gormeraiten Baskien | Wb bl 00060 E-miail rat001 s, 00.in

L&T Finance Limited

Santacruz (East), Mumbai 400 098
CIN No.: L67120MH2008PLC181833
Branch office: Thane

(formerly known as L&T Finance Holdings Limited)
Registered Office: L&T Finance Limited, Brindavan Building
Plot No. 177, Kalina, CST Road, Near Mercedes Showroom

Whereas the undersigned being the authorized officer of L&T Finance Limited (Erstwhile, L&T Finance Holdings Ltd), under the Securitizationand Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002, and in exercise of powers conferred by Section 13(12) of the said Act read with [rule 3] of the
Security Interest (Enforcement) Rules, 2002 issued a demand notices calling upon the Borrower/ Co-borrowersand Guarantorsto repay the amount mentionedin
the demand notice appended below within 60 days from the date of receipt of the said notice together with further interest and other charges from the date of
demand notice till payment/realization. The Borrower/ Co-Borrowers/ Guarantors having failed to repay the amount, notice is hereby given to the Borrower/ Co-
Borrowers/ Guarantors and publicin general that the undersigned has taken possession of the property described herein under in exercise of powers conferred
on him/herunder Section 13 of the said Act read with rule 8 of the said Rules on this notice.

@ L&T Finance

POSSESSION NOTICE
[Rule-8(1)]

Demand Notice

Ref: MUMIREC/MSME/331/2024-25 Date : 20.01.2025
E - AUCTION SALE NOTICE
E-Auction Sale Notice for Sale of Movable Assets under the Securitisation and

Reconstruction of Financial Assats and Enforcament of Sacurity Interast Act, 2002
read with Rule 6{1) and 6{2) of the Security Interest (Enforcement) Rules, 2002,

Guarantor

1} Mr, Tarun Manohar Samat 2) Mrs Sapna Tarun Samat
Prop. Ws Karma Universal T, 7ih Floor, Ashiana
Office: No.5, 2nd Floor, Girishant Building, Near Bawa|Ranjana CHS Lid 1dth A
Infernational Hotel, Linking Road, Khar (Wesl) Murnbad, |Road, Aimsa Marg Khar
Maharashirs 400052 IWest), Mumbai

Also At : Office No.11, Znd Fioor, Cosmos Commercial|Maharashira-400052
Centre 3rd Road, Khar (West) Mumbal Sub Urban, |Also At

Mumbal, Maharashira-400052 Fiat No. 102, Aroma

Also At: 701 Tth Floor, Ashiang Raniana CHS Lid, 14th A|Residency CHS Litd 14th
Boad, Ahimsa Marg, Khar [West), Mumbai, Maharashirs-|Road, KhanWest)

400052 Mumbai, Maharashirs-
Abso At : Flat No.102, Aroma Residency CHS Lid. 14th|400052

Road, Khar (West), Mumbai, Maharashira-400052

Molice s heraby given fo the public i genaral and in parbicular fo the borrower/guarantor
that the below descrbed movabie propary hypathecated to The South Indian Bank Lid.,
Branch Mumbai Bandra {Secured Craditor), the actual possession of which has been
taxen by the Authorised Officer of The South Indian Bank Limitad [Secured Creditor), will
be sold on "as is where i5" basis, "as i whal is’ and “whatever there 15° condition on
19,02 2025 for recaowvery of an amount of Rs,10,15,55, 543 68 (Rupeas Ten Crona Fiftean
Lakhs Fifty Five Thousand Five Hundred Forty Three and Faise Sixty Eight Only) a3on
28.01,2025 with future interest, costs and expenses slc thereon  due bo The South Indian
Bank Limited, Branch Mwmbai Bandra (Secured Creditor}, from the above mentioned
Bomower and guarantors,

Mame of Mz, Karma Uinversal (Proprietorship concern of
Propedy Owner (Mr. Tarun Manohar Samat)
Descrption of (i)  Programmable singéel mulliidoutle) needle power operated
propery indusirial lock stitch sewing machineg
(i Poweroperated five thread owerlock machine with tnmmer
(3 needs Natbed chain stitching machine
(iv)  Feed o the am industnal sewing maching
¥} Beltaitaching machine
(wi) Loopmaking maching
(v} Automalic pockel attaching machine
{vm) Compuierconirolled bariakingmachine
(e} Compulerzed aulomabic evelat button hole séwing machine
(%) Powerdriven edge cltting sewing machine
() Buttonand rived snap fastmer fixing machine
(b Darecl deve compuler coniralied lock stitched button stich
sewing machine
(x5} Elasticinserting machine
(ov) ZigZa0flatbed sewing maching
(xv) Conlinuoes press and folding machine with vaccum table with
bluck + imonwith boiler and stearner
(ovi] Continuces roller fusing press machine

Borrower

IN THE EDHB_A"I" CITY CIVIL COURT AT DINDOSHI CRNo.
SUMMARY CIVIL S5UIT NO. 212 OF 2023

Plaint ladged on: 04,05, 2023 Fiaint sdmitted on; 23,06, 2023

SUMMOME to answer plaint under Secton O, XXXV Rule 2 of the Code of Chnl

Procedurs, 1208,

CAMARA BAMK, (E-Syndicate Bank) a body corporate constituted under the

Prowvisions of e Banking Companies (Aoquisition & Transher of Uncerakings) A,

1960 having its Head Cffice at Bengaluru and a Branch Office amangst others al

Canara Bank {E-Syndicate Ban), Jal Classic, Shradhanand Road, Vile Parle East,

Murbai - 400057, represented throwgh it Officers Ma, Reata Bank DO, Kunu Barik,

age 31 years ... Plaintiff

Versus

1. Mis. A1 Sofa Maker

2. Prop. Mr. Mohhad Ramjan Sarajuddin Gori, &g - 53 0o Businass
Address al @ Shop Mo, 20, Mukadam Chawl, Mear Yaln Holel, Prabhatl Colony,
Santacruz (E), Mumbal, Maharashtra - 200055, Mso st : Mear Milan Subway Road,
Garodia Estate, Room No, 02, Gukab Hussen Chawl, Santacruz (W), S O,
Mumbad, Maharashira - 200054 Defendants

Ta,

1. M{s. A1 Sofa Maker

2. Prop. Mr. Mohhad Ramjan Sarajuddin Gori,

Above namad Defendants

(A par Oeder dale OB.05. 2024 Shri. SMAgarkar Court Baom Mo 5, )

WHEREAS the above-named Plamtiflis has mstituted a sult in the Hororable Court

agalnst you the above-named Defandant undér Rule 2 of Order XXXV of the Code of

Civil Procedure, 1504

A} The Plaintiff, therefore, prays; -

g} That this Hon'ble Court be pleased to pass an order and decres sgainst the
Defendants, jointly and severally, to pay to the Plaintis the sum of Re. 247, T47.T4/-
{Rupess Two Lakh Forty Seven Thousand Seven Hundred and Forty Seven and
Sevanty Four Paisa Only) (Loan Afc Moo 50231400000382 for the sum ol
Rs. 2,10,155.87/- |Rupees Twa Lakh Ten Thowsand One Hundred and Fifty Five
and Eighty Seven Paise Only) Loan Adc. No. 8023360000073 for the sum of RS,
24 8. 74)- (Rupees Twenty-Four Thousand Twe Hundred and Elghteen and
Seventy-Four Paisa Only) & Loan Adc Mo, 173000060367 for the sum of R,
13,373,131 (Rupees Thirteen Thousand Three Hundred and Seventy-Three and
Thirtean Paisa Only) outsianding as on 31.03.2023 together with interest @
16.40%% + 2.00% Penal Interasi p.a. from the date of Bling the suit fill payment o
realizalion as par the Parboulaes of Claimi g, Exhilbit ™Q" annesed herato,

b} The Hon'bie Court be pleased 10 pass an erder of attachment before padgement on
charged and uncharged assets belonging lo Defendants to adjust e salé proceed
thereof iowands the discharge of outstanding dues of Defendants

ci Itis further requested that the Defendant be directed 1o depoait the passpant before
this Hon'ble Court or in aliernative direct them not {o leave the country without prioe
parmigsion of this Hon'ble Cowrt.

d} Thatthe Defendanis be directed fo pay the cost of this suit

a} Any furlhar relief in tha nature and circumstances of tha case may be graniad,

Yiow s husreiby Summoned bo cause an appearancs 1o be anlerad for youw, within len

dlays froem e servics heredd, (D defaull whiens of the Piaintifis will be entitbed the iy

e after the explration of such ten days o abtain a decres far the sum of

Rg. 247,747 .T4/- (Rupees Two Lakh Forty Seven Thousand Seven Hundred and

Forty Seven and Seventy Four paise Only) and swch sum as prayved for and cosis,

tagether with such intersst, if any, 83 the Han'ble Court may crder

If you causs an appearanceto be entered far you, the Plaintiffs will thereafter serve

upon you a summons for Judgment al tha hearing of which you wall be anbiled o ask

trse Hoan'Ble Cour for lrava bo defend the Sud

Leave lo defend may be obtalned I you satisty The Hon'ble Gourt by alfidavitolhersise

there is & defense 1o the sull on the medits o that s reasonable that you shauld be

allowed to defand the sult

Given under my hand and the seal of this Hon'ble Cowrt,

Dated this 28th the day of August, 2024,

For Registrar.

City Civil Court, Bombay

Jyatl Tiwarl, Advocate For Praingiffs

Flat Mo, 203, 2nd Floor, Yugandhar Swedama; Oipp, Mana-Nanl Park,
Manpada Road, Dombivali East, Thane - 421201

Emall : advivolipatkarZ Fidgmall. com Maeb. BSTE143130

Yoo are mereby informed that Free Legal Senace from the slate Legal Senscoes

Authaority, High Court Legal Services Committes, Distict Legal Services Aulharity and

Taluka Legal Services Committes as per eligibility criteria are available foyou and in

caseyou arg abgibbe and desine 1o aaall the Tres ledpal Services you may conlact any ol

i aboyve Lagal Services Aulhorily HMCommitkee.

M.B.: & copy of the plaint along with all annexures thereto, cerified as true copy by

Advocate for Piaintiif is enclosed rerawilh S

Advocate for Plalntiff Signature
Mote : Mext date in this Suit is 15.03.2025 Piease check the stalus and nexdifurther
date of thia Swull on the Official Webaite of the Oy Chil & Seagion Court, Gr, Bombay,

CIN : L65910KL1992PLC006623
Registered Office: W - 4/ 638A, Manappuram House,
P.O. Valapad, Thrissur - 680 567, Kerala, India

GOLD AUCTION NOTICE

The pledges,in specific and the public, in general, are hereby notified that
public auction of the gold ornaments pledged in the below accounts is
proposed to be conducted at the following branches on 17/02/2025 from
10.00 am onwards. We are auctioning gold ornaments defaulted customers
who have failed to make payment of his/her loan amount despite being
notified by registered letters. Unauctioned items shall be auctioned on any
other days without further notice. Changes in venue or date (if any)will be
displayed at auction centre and on website without any further notice.

List of pledges:-

BEED, HIRALAL CHOWK BEED, 134680700024979, 5000, 5006, 5011,
5107, 5144, 134680730047410, PARLI VAIJNATH BEED,
134760700028032, 8288, 8304, 8332, 8375, 8405, 134760730017517,
7627, DHULE, GANDHICHOWK DHULE, 126040700030992, 1103,
126040730018104, 8111, 8112, 8113, 8173, SHIRPUR DHULE,
134060700019408, 9474, 9501, 9513, 134060730009672, 9676, 9677,
9710, 134060750000037, HINGOLI, HINGOLI, 138310700002774, 2776,
SADAR BAZAR HINGOLI, 134780700011083, 1098, 1099,
134780730013621, JALNA, AMBAD JALNA, 133010700042784, 2789,
2831, 2834, 2842, 2872, 2880, 2927, 2928, 2945, 133010730019387,
BHOKERDAN ROAD JALNA, 133830700027300, 7340, 7390, 7394, 7396,
133830730032799, 2929, CHAMAN JALNA, 134740700038324, 9107,
9108, 9166, 9174, 9220, 9221, 134740730040418, MAMA CHOWK JALNA,
132040700035048, 5081, 5095, PARATHUR JALNA, 133220700049780,
9997, 133220700050004, 0060, 133220750000098, LATUR, AUSA MAIN
ROAD, 137450700006230, 137450730028127, AUSA ROAD LATUR,
139160700004470, 4498, 4528, 139160730006450, 6490, CHANSHUK
ROAD LATUR, 134830700028923, 8935, 8966, 8976, NILANGA,
138290730011929, 2146, SHIVAJI CHOWK AHMEDPUR,
138240700003645, UDGIR, 137460700004347, 4363, 4366, 4388, 4404,
137460730018606, NANDED, ANAND NAGAR NANDED,
126680700041742, 1796, 1825, 1889, 1941, 1950, 126680730019487,

MANAPPURAM FINANCE LTD.

Loan B /sl Dat dT uble neadie with auto kock hilet
Account | Coborowers & Description of the Mortgaged Properties Outstanding | Of Possession O e wedks isida shrme 126680780000123, DHARMABAD NANDED, 133530700027197, 7252,
Number | Guarantors Name pate | Amount () Taken (i) Myt head embroidery machine 133530730009238, 9288, KINWAT NANDED, 134800700041480, 1591,
H051190506 | 1. Mr. Sandeep SCHEDULE -1 08.11.2024 |Rs. 39,42,290.55/- 25.01.2025 (xx] Powerdriven cloth cutling machine
{4051 o2000 golutr)swsgégd Feet Carpet Area, Equivalent To 34.37 Sq. Mtrs On The 6th Floor In The Possession Eamesi Money |Rs.21.36,0001-{Rupees Twenty Orse Lakhs Thily Sox Thausand Only] 5330, 133050730015605, PETH UMRI NANDED, 134790700028341,
23060537  |Sandeep VVJandre Building No. D2, In The Building Known As Raunak City Situated At Daposit (EMD)  |EMD shall ba deposited on or before 18.02 2025 till 04.00 PM 8486, TARODANAKANANDED, 132380700033457, DAMAN, BUS STAND
‘égligs I‘;‘:)argE?vgfi’“;i'gitfp':f'gjgO'Dr:tti:;tTT::::'_‘i‘g:h;Q1“‘6 Limits Of Bid Increment  |Rs.25,000/- DAMAN, 139410700003493, 3502, 3753, 3768, 3799, DABHEL,
| amont
The Borrower/ Co-borrowers/ Guarantors in particular and public in general is hereby cautioned not to deal with the property and any dealing in the property Date and time of [19.02.2025 from 11.00 AM to 12.00 PM (with 5 minute unlimited auto 139210700002915, 139210730002186, DAMAN, 114770700037378,
would be subject to the charge of L&T Finance Limited for an amount mentioned in the demand notice together with further interest and other charges from E-auctian extansons llFsale 14 concludad) 7623, 7640, 7690, 7728, 114770730015428, 5758, 5866, 5926, 5950, 5968,
the date of demand notice till payment/realization. e —— -
Encumbrances [Nl 5981,
Sd/- known §o e Bank

Authorized Officer
For L&T FINANCE LIMITED

Date: 31.01.2025
Place: Mumbai

Persons wishing to participate in the above auction shall comply with the
following:- Interested Bidders should submit Rs. 10,000/- as EMD
(refundable to unsuccessful bidders)by way of Cash on the same day of
auction. Bidders should carry valid ID card/PAN card. For more details
please contact 8089292353.

Authorised Officer
For Manappuram Finance Ltd

For detailed terms and conditions of the sale, please refer-to the ink provided in web poral
of South Indian Bank Lid, (Secured Credifor] website i, wew. southindianbank.corm,
Cetails a0 avalabie at hMtpssibankeauctions.com
For any further clarification with regards {0 inspection of property, terms and conditions of
the e-auction or submission of bids, kinddy contact The South Indian Bank Lid., Branch
Bandra during working hours of may confact 9446834511 | 2074563915 at the Soulh
Indian Bank Lid Collection and Recovery = Mumbal, : i
Authorised Officer

Place : Mumbai )
financialextapahis Assistant General Manager
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SALUTE THE SOLDIER

CT/GD RAMSHANKAR RAI
HEP URI-1 HEP URI-1
31-01-1994 31-01-1994

CISF proudly remembers the supreme sacrifice of these brave-

hearts. On this day, they laid down their lives at the altar of

duty while fighting with militants at Baramulla, J&K. Their

courage and bravery would remain an abiding source of inspi-

ration for the force. The force will remain eternally indebted
to them for their noble deed.

BORDER SECURITY FORCE
L/NK SURESH KUMAR
25.12.1962 - 31.01.1994
. Bordermen Salute and proudly remember
today their brave comrade, who made

CT/DVR RAM KISHORE

| o et o supreme sacrifice while fighting militants
" e In { in Srinagar (J&K).
- -

BORDER SECURITY FORCE
CT JASPAL SINGH
23.07.1973 - 31.01.2001
Bordermen Salute and proudly remember

¢ today their brave comrade, who made
' supreme sacrifice while fighting militants
in Srinagar (J&K).
BORDER SECURITY FORCE
CT KRISHAN KUMAR
05.10.1970 - 31.01.1994
Bordermen Salute and proudly remember
today their brave comrade, who made
' . supreme sacrifice while fighting militants
e N r in Srinagar (J&K).

BORDER SECURITY FORCE

CT AJIT SINGH
05.06.1971- 31.01.2002
— Bordermen Salute and proudly remember
a ./ today their brave comrade, who made
supreme sacrifice while on operational
‘ duty in R S Pura area, Jammu.
BORDER SECURITY FORCE
CT RAM ASARE SAROJ
15.11.1969 - 31.01.2002
Bordermen Salute and proudly remember
today their brave comrade, who made
supreme sacrifice while fighting militants
in West Garo Hills, Meghalaya.

&
o

Section-1 NOTICE INVITING TENDER [NIT)
E-TENDER NOTICE
Tender Motice Mo. F*EA-TR-&EUIUEE

Datm:l : 31-.1 an 1025

i’éﬁﬁéﬁme Dverhead Gat&nar}r Eyst&m. associated 25k Sectioning '
Posts, 33KV Auxiliary Sub-Station (ASS), associated Cabling And SCADA
Systems For Puna Metro Rall Project PCMC-Nigdi Elevated Extension

Interested bidders may visit Pune Metro Rail website
www, punemetrorail.org or download the Tender documents and oblain
further datails regarding the tender from e-tender portal of Gowi. of
Maharashira hitps://mahatenders.gov.in from 16:00 Hrs. On
04/02/2025 to 16:00 Hrs. on 10/03/2025

Executive Director/Procurement & Contracts

Maha-Metro, PMEP |

MUNICIPAL COUNCIL ERANDOL, Dist.JALGAON

Add : Main Road, Erandol, Dist.Jalgaon (Maharashira) - 425108
Conftact No. | 02588-245022 (Chief OfficenPresident) D2488-244401 (Office)
Fax Mo, : 02588-243067, E-Mail : mnc_arl 00 1@radiffmail.com | meerandoli@gmail.com

0/w No./PWD/10/2024-25 Dated : 30/01/2025
{ OPEN TENDER NOTICE )

1. Refer o open tenders |d 2025 DMA 1143823 1 published on 317
January 2025,

2. Please visit the website at https:imahatenders.gow.in for further details.

3. Due date for submission of guotation and opendng of tenders is amended a5 follows

D date for submession of Lualation | 070202025 ETII'T'IE CT2.00 PM ST

Pre-Bid Meesting D021 2025 1100 AM (IST)

Dpening of Tenders 102025 | Tirne @ 12.00 PM {IST) Onwards
4. Altendance of bidders should be compulsory at the timea of Pre-bid meeting.
5. There are no other changes in the terms and conditions of the open tender

nAtce: { Amol Prabhakar Bagul )
Chief Officer And Administrator
Municipal Council Erandol, Dist, Jalgaon

Time :

NOTICE OF ADJOURNED GENERAL MEETING
GEGIO CONSTRUCTION COMPANY PRIVATE LIMITED

Motice is hereby given that the General Meeting of Gegio Construction Company
Private Limited, originally comvened an 30th Janeary 2025, could not be held dee to
thie non-presence of the required guorum, as mandated under the provisions of the
Companies fct, 2013, and the Articles of Association of the Company.

Pursuant to the applicable laws, the meesting is hersby adjourned and shall now be
recomvensed as follows:

Date: 3rd February 2025

Day: Maonday

Time: 11:00 4K

Venue: Unit No. 605, 6th Floor, Sunteck Crest, Mukund Magar, Andherf Kurla Road,
Andhver! (E], Mumbai - 300059

Since 2nd February 2025 falls on a Sunday, the adjourmed meeting is scheduled for 3rd
February 2025. The business agenda of the originally scheduled meeting shall remain
unchanged and Wil be taken up for discussion and resolution at the adjourned
meeting,

All concerned members, directars, and stakeholders are hereby requested to take
note of this adjpurnment and make it convenient to attend the meeting on the
rescheduled date. Thiz notice zhall be deemed to have been duly served in
sccardance with applicable laws

By Order of the Resolution Professional

For Gegio Construction Company Private Limited

PAMKA] BHATTAD

Resolution Professional

Gegio Construction Company Private Limited

Reg. No. IBBL/IPA-DDL/IP-P-02841/2023-2024,/14362

Registered Office Address: Unit Mo, 605, 6th Floor, Sunteck Crest,

Mukund Nagar, Andher | Kurla Road, spdhesd (E], Mumbal - 400059

Contact Details:

E-mail: pigeocirpi@gmail.com, rppankajbhattad @grmail.oom

Phaone: +91 80552 34380

Date of Dispateh of Notice: T60h Janwary 2025

Date of lesue: 31012025

Place: Mumbai

Public Notice

By this notice | undefsigned informed

Incusind Bank (3

INDUSIND BANK LIMITED

FRR Dept, 11th Floor, Tower 1, One Indiabulls Centre,
841, Senapati Bapat Marg, Elphinstone Road, Mumbai 400013

the public at large that the field survey
Mo 7B/1D, Occupancy Class-l, total
admeasuring 2 Hec. 38 R & field survey
M. 22, Gut Mo 66, Docupancy Class-,
total admeasuring 4 Hec, 61 R of Mouje
Reosa, Pragane Mandgaon Peth, Tg. &
Distt.Amravati was and possessed by
mie and the sald fields were acquired by
me vide registered correction of
partiion deed dated 3f12/1975 at
SrM0. 3526, My son, namely, Nilesh has
to abtain a2 loan by mortgaging the

APPENDIX- IV-A [SEE PROVISO TO RULE 8 (6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below
described immovable property mortgaged/charged to the Secured Creditor, the Physical possession of which has been
taken by the Authorised Officer of Indusind Bank Limited Secured Creditor, will be sold on “As is where is”, “As is what
is”, and “Whatever there is” on 27-February-2025, for recovery of Rs. 26,78,735.62 (Rupees Twenty Six lakhs
Seventy Eight Thousand Seven Hundred Thirty Five and Sixty Two paise Only) as on 31-Dec-2024, due to Indusind
Bank Limited, the Secured Creditor from M/s Shree Ganesh Sabji Bhandar and the Guarantors/Mortgagor Mr.

Avdesh Kumar Shukla, and Mrs Shweta Shukla.
The Reserve price and the earnest money deposit is as mentioned below. Inspection of the property will be avail-
able on 11-February-2025, As per details mentioned below.

DESCRIPTION OF IMMOVABLE PROPERTY

. ; Lot Description of secured assets Known Reserve | EMD Time of
above mentioned fields and ﬁ_:” that No P Encumbrances | Price (Lacs)| (Lacs)| Inspection
F“"’f*“f‘- | ““‘f‘“ﬂfem’ghw ‘-"F:““':‘-“" Flat No 203, Divya Apartment, plot no 23, kh.no.119,120,|  NIL Rs.21.00 | Rs. | 11-Feb25
(e ArRR. of e heoen tesor 1. |eastern industrial area, Chikhali (Deo), Nagpur- 440008 lakhs | 2.10 | (10:30 AM till
Kathora-Reosa Road, Amravat on lakhs | 11:30 AM)

dated 20,/1/2025 to took the xeox of
the said document, But unfortunately,

For detailed terms and conditions of the sale, please refer to the link provided in
Secured Creditor’s website i.e. www.indusind.com or website of service provider i.e. www.bankeauctions.com

Date: 31.01.2025
Place: Nagpur

the said document was lost from my
custody. 50 | have lodged the FIR

Sd/-
Authorised Officer

regarding this fact  at Police Station,
Walgaon on 28/1/2025. S6 | hereby
publically suggesting public at large
that if anvone found the said
document, please submit me to
following address,

Shri Vilas Raghunath Mahalle,

r/o 14, Appu Colony, Rathinagar,
Shivajinagar, Amravati

UCO BANK

{A Gowvt. of Indla undertaking)
Honours Your Trust

—_—

= o)
frronT T o e
TFHF M [

Mahakali Branch I

POSSESSION NOTICE [Rule-8(1)]
(For immovable property)

Whereas
The undersigned being the Authorzed officer of the UCO BANK under the
Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 {No. 54 of 2002} and in exercise of powers conferred under section
13 {12) read with rule 3 of the Security Interest {Enforcement) Rules, 2002 issued &
demand notice dated 20-08-2004 calling upon the borrawer M. RAJESH DIGAMBAR
EURAMEAR to repay the amoent mentioned in the notice being Rs. 11,65,221.13
Interest [Rupees Eleven Lakh, Sixty Five Thousand, Two Hundred, Twenty One and
Paisa Thirteen only + Imterest) as on 20-08-2024 (inclushve of interest up to 31-0
2024} plus unapplied interest, within 60 days from the date of the receipt of the said
nokice,

The borrower having failed to repay the amount, notice is hereby given to the
borrower and the publicin general that the undersigned has taken possession of the
property described herein below in exerclse of power conferred o himn under sulb
section 13 (4} of section 13 of Act read with rule & of the Security Intere
(enforcement| Rubes, 2002 on this the 30th day of January of the year 2025.

The borrower! Guarantors in particular and the public in general is hereby cautioned
naot to deal with the property and any dealing with the property will be subject ta the
charge of the UCO BANE for an amaount of RS, 11,65,221.13+ Interest (Rupees Eleve
Lakh, Sixty Five Thousand, Two Hundred, Twenty One and Paisa Thirteen onl
interest] as on 20-08-2024 {inclusive of interest up to 31-07-2024) plus furthe
interest thereon.

Description of the Immovable Property
All That piece and parcel of Non Agriculture piot no. 32, 33 & 34 T5. no, 7. unde

survey no, 371, Admeasuring 487,50 5q.M1L, Sltuated behind Marayvand
Vidyalayam, Guron Layout, Mauja- Khutala, City & District-Chandrapur which if

Bounded asunder:
OM THE EAST; Land of Survey No. 31, ON THE WEST: Layout Plot no. 31, ON THE

MORTH: Government Nala, ON THE SOUTH: 9 hMfr. Wide Layout Road

Place: Mahakali Chandrapur Authorized Officer
Date: 30.01.2025 UCO BANK

INVITATION FOR EXPRESSION OF INTEREST FOR

V. G. | PHARMA PRIVATE LIMITED

OPERATING IN PHARMACEUTICAL MANUFACTURING IN AKOLA, MAHARASHTRA
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankrupicy Board
of India {Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

V. G. | Pharma Private Limited

PAN : ARDCYVE3404

|CIN: UZ4Z00MH20TIPTC218269

Plot Mo, J-B, Phasa 3, MIDC Akola, Akala,
Maharashira-444 104,

A

Plot Mo, J-B, Phaze 3, MIDC Akola,
Maharashira-444 104,

Mot Avzilable since the Company is not In
Operalions since 2021,

{|As per information available, Company is
ol in operations since 2021

HHl a5 per the information availabde

The defails as available can be sought by
sanding an email on vgipharma.ibe@
gmail.com and [/ or Virfual Data Room
m accordance with the provisions of th

Mame of the corporate debtor along with
FAN & CIN / LLF Mo

| Address of the Regisierad Office

(A per MCA records)

AURL of website

Details of place where Majority of fixed
assets are located

JInstalled capacity of main products |
SRIVICES

JQuantity and walue of main Products
Sorvices sobd in st Fnancial vear
Mumbear of Emplovaes [ Warkmsan

- |

Further defails mcluding last availabls
o Fnancial Staternents (with schadules) of
Ttwo years, lists of credéors. are -available
at LIRL:

] i e

The cetaded invitation for expression of
mierast which shall include the igibility
for resolution applicants under Sec: 25 (2}
{h} of the Code can be sought by sanding
an email on vgipharma.ibe@Egmail.com

Fabruary 15, 2025

Eligibility for resoletion agiscants wnder
section 25(2) (h) of the Code is availabie
al URL:

LF ]

Last date for receipt of expression of
intarest

Date: of issue. of provisional
progpacive resolution applicants
LAlast date for submission of objections 10
“|provisional fist

Date ol issum of final st of prospectiva
resolution applicants

Date-of issee of information memarandem,
T evalisation malnx aad request for rasolution
plans o prospective resalution applicants
13 Last date for submission of resolufion plans

18 Process amall d 1o submit EOI

st O\ oteuary 25, 2025

March 02, 2025

-
i

March 12, 2025

March 17, 2025

April 16, 2025
vgipharma.ibe@gmail.com

s/~
Kshitiz Gupta
Regisiration Number: IBELTPA-002/IP-RO0721/2018-201912140
AFA Valid Till : December 31, 2025
Resolution Professional of V. G. | Pharma Private Limiled
Address & email id registerad with 1881
F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road, Kandivali East,
Mumbai-430 101 Email Address : kshiliz ca@zgmail.com
Process specific email id for correspondence ; vpipharma bea@gmail.com
Date : January 31, 2025
Place. Mumbai

Branch Office: ICICI Bank Ltd. Vishni

¢ 1CICI Bank

PUBLIC MOTICE-TEMDER CUM E-AUCTION FOR SALE OF SECURED ASS
[Sea proviso to.rule 8(6)]
Nl'_'ltll'_'i'_ F:ur *_-.u|+: r:T |'T|rr|1.:-.-'r_1l;.'|‘L assels

. . E-Auction Sale Motice for the sale of immovable asset der the Securitisat nd Reconstruction of Financial Assets and Enforcement of Securit
BORDER SECURITY FORCE Dnyanpath Bahu-Uddeshiya Shikshan Prasarak Mandal’s Bl Rty it il ot aul ol i el e e e
CT AMARJEET SINGH SURETECH COLLEGE OF NURSING This notice is hereby given to the public in general and in particular to the Borrower(s) and Guorantor({s) that the below described immovable property
13.06.1964 - 31.01.2002 . mortgoged! charged to the Secured Craditor, the Physicol possession of which has been token by the Authorised Officer of ICICI Bank Limited will be
Bordermen Salute and proudlv remember 120/2K Ashokvan, N.H. No.7, Wardha Road, Rui Post, Nagpur. sold on 'Asis whereis', 'As s what is' and "Whotever there is’ as per the brief particulars given hereunder;
_ proudly Phone No.: 8411911778/8411911770 Email: suretechcon1 @yahoo.in Sr. Name of Details of the Amount | Reserve | Date and | Date &
today their brave comrade, who made VA CANCIES No. CE:}E‘rqur{s]I# Secured asset(s) Dutstanding EF’ricE ;‘.mc— of ET.:'EI.“E of
« e . . . e o-Borrowers with known arrest roperty |E-Auction
supreme sacifce while ighting mitiants | MMM L e I ; -
¥ ongy | Inspection
I P s : . — — : : Loan Account No.
« . 'y 3 in West Garo Hills, Meghalaya. Application are invited on plain paper along with all necessary copy : Zo ool
' o .. : . {A) (B8] {Ch =] (E} {F) ()
| of certificates, from the eligible candidate for the following post. = - ps = T e —rie— T
s | - Qualification and Experience as per DCI and MUHS Norms and ' Egﬁgﬁ;‘?ﬂ’g nIE|]B SR ';[;‘fﬁﬂ ?ﬂﬁﬁéﬁﬂnﬁnﬁﬂ ghgagggﬁg?df_'mﬁ;; rﬁ”ﬂﬁg"a’}i 382,63.74265¢] 1,19,30, | 21,2025 | 07, 2025
University Direction No. 01/2017. Mrs.Seama Proveen P. H. No, 5, Mauza Wadi, Tahsil Nogpur [Rural), Dist. No [As On | 000/~ From From
L Sharma {Guaranto Maharashtra- 440003 Admeasu gpﬁ. Area of 120.58 gq Mtrs February R 11:00 AM | 11:00 AM
. . . e r T = o0 FArg n ] i I 5. ' :
Sr. |Subject Professor| Associate | Assistant | Tutor /Mortagagor) Built Up Area Tegether With Undivided 2.25% Proportionate 15, 2025| 11,93, _Jﬂ':' Onwrard
0. roiessor roiressor an ACCouUn e are ~An MiEresL L] LS Lajtal mMEasuring 3 - .
N Prof /|Profi / Loan A t N Share And Interest In Plot No.27 Total Ad 357.00 000/ 02:00 FM
Q05905021391 5g. Mtrs.
Reader | Lecturer
M Pune Maha"agar Pa "“ahan Mahamandal L‘d ' |1 |Medical Surgical --- --- 01 (SC) --- E[Dper“ﬁ ;‘thz =hop B-Izuat;friqE'EEBEQEDELT?HH?JDF' Gﬁem EmPl:E‘;r Eg 30,
ot Mo.27, Khasra No. old). Mew Khasra No ;
Shankarsheth Road, Swarget, Pune- 411037 Nursing F. H. No.5. Mouza Wadi, Tahsil Nogpur {Rurol), Dist. Nogpu L0~
e e e iy e e B e e e e : — — Maharashtra- 440003 Admeasuring An Area of 25344 Mtrs. Rs.
EMMWET FOR PROPOSAL (RFP) 2 Commumty Health 01 (Open) 01 (SC) Built Up Areo Together With Undivided 1,25% F‘r-::upq:-rtu:mq:il;-e 2.B3.000/
PMPML Invites proposals from interested and eligible Bidders for Nursing Share And Interest In Plat Mo. 27 Total Admensuring 357.00
"SELECTION OF A CONCESSIONAIRE FOR BUILD, FINANGCE, OPERATE - - Sa. Mtre,
AND TRANSFER (BFOT) OF STAINLESS STEEL BUS sHELTERs on| |5 |Obstetric Nursing| 01 (Open)| 01 (Open) . | v
PUBLIC PRIVATE PARTNERSHIP (PPP) BASIS IN PMPML OPERATIONAL | |4 |Pediatric Nursing|01 (Open)] - |01 (Open) B ey aam ar .t Ts MEEIE CTHR 30,50
" ; - Plot Mo, 27, Khasra Mo, 237/1 & 23942 (old), New Khasra Mo 58/7, uPLly
LIMITS" through e-tendering on the e-tender portal WW_—EEEEIEME[EHE‘% 5 Nursmg - - - 05 P. H. Mo.5. Mouza Wadi. Tahsii Nagpur (Rural), Dist. Nagpur, Q00
in. The tender document will be available on the e-lendar portal from 31 02 (Open) Maharashtra- 440003 Admeasuring An Area of 26.634 Sq. Mtrs Rs.
January 2025 onwards. Please refer to the uploaded e-tender document for 1 Built Up Area Together With Undivided 1.25% Proportionate 3,086,000/
further delails and associated terms. The Dates regarding the Tender are as 02 (SEBC) Share And Interest in Plot No.27 Total Admeasuring 357.00
follows: 01 (ST) Sq. Mtrs.
Tender Sale Date From 31/01/2025 - - - — . . : =l on Rs.
Pre-Bid Meeting Date 06/02/2025 3.00 Pm Note:- For detailed information about post, qualification and other Egﬂ;’;fﬂ?& ﬂdr gzﬁ'l-’;hhé% Ei ‘ijgﬁﬁ;&ﬂiﬂﬂfﬂ EfP?;ﬂji:. 35 P 451;.;.
Tender Submission Date 2010272025 2.30 pm terms and conditions please visit college website suretechcon.edu.in H. Mo.5, Wnrg Mo.1, Khosra No.237/1 & 239/2 (ald) And New No. Ugﬂ'f
Tender Opening Date 210272025 3.00 pm ot | 5823, Mouza Wadl, Tahsil Nagpur (Gramin], Dist, Noagpur 5,
PMPML reserves the right to amept or reject anmy proposal at any time without last date for application is 06/02/2025. Maoharashtra- 440016 Iudrnenaurin%nln Area of 41.52 Sq. Mirs. 4,63, 000/-
assigning any reasons, Bidders are required to take note of the same. PRESIDENT Super Built-up And 31.22 Sq. Mtrs. Built UP
Tender Mo, 15 &16 ADVT-2025 Sedi- Property Mo: -5 Shop Mo. 5-7, Ground Floor, Shree Gopal Rs.
Date :- 31/01/2025 Joint Managing Director Complex, Nogor Parishad House/ Property No.231, Plot No. 25, P. 46.20
PUBLIC NOTICE H. No. 5, Ward No.1, Khasra No.237/1 & 239/2 (old) And New OG-
Muthoot Housing Finance Co. Ltd. Mo.58/23, Mouza Wadi, Tahsil Mogpur (Gromin), Dist, Nagpur Rs.
12A 01,13th Foor, Parine Crescenzo, Plot No. C-38 & C-39, MGhishine- SaT010 Admesauein AR OFUOS0 5. g pedlh
i uper Buit=u n 4 % 5. Bulit i
B8 POSTGRADUATE INSTITUTE OF MEDICAL EDUCATION & RESEARCH CHANDIGARH [ Rehteiioabatetuiamt ot : - -

Ph: 022 -627268500, CIN: U65922KL2010PLCO25624Email:
muthoot@muthoot.com, Website: www.muthoothousing.com

We are closing/shifting our
"

Nagpur Branch, “Plot No.
479, 1st floor, NMC House
muthoot
HOHLFSING FIKAMCE

The online ouction will be conducted on the website (URL Link- hitps:/disposalhub.com). of our ouction ogency M/s NexXen Solutions Private
Limited. The Mortgogors/ Moticees are given o lost chance to poy the total dues with further interest by March 06, 2025 before 0500 PM else
the secured osset{s) will be sold os perschedule,

The prospective bidder(s) must submit the Barnest Money Depasit (EMD) Demand Draft {DD) {Refer Column E) at ICICI Bank Ltd. Vishnu Yoibhav
complex, Bth floor, 222 polm road, civil lines, Nogpur- 440001 on or befare March 06, 2025 before 04:00 PR Thereafter; they hove to submit their offer
through the website mentioned above on or before March 06, 2025 before 05:00 PM along with the scanned image of the Bank acknowledged DD
towards proof of payment of EMD. In case the prospective bidder(s) is/ are unable to submit his/ herf their offer through the website, then the signed
copy of tender documents may be submitted at ICIC| Bank Ltd. Vishnu Vaibhav complex, 6th floor, 222 palm road, civil lines, Nagpur- 440001 on or
before March 06, 2025 before 05:00 PM Eomest Money Deposit DDVPO should be from o Mationalised! Scheduled Bank in fovour of 'ICIC| Bank Limited'
payable at Magpur.

For any further clarifications In terms of inspection, Terms ond Conditions of the E-Auction or submission of tenders, contact ICIC] Bank Employves
Phone Mo. 33260666380 /9004392416

Global Tender Enquiry Notice No. PI(EP)/24-25/G/MoHFW-01

Following changes are made:-

Sr. . Original Bid
[y Equipment/Item Name submission Date

8 |Ventilators

Revised Bid
Submission Date

Original Bid
Opening Date

Revised Bid
Opening Date

Deptt. Name

No. 894, Jattarodi, Nagpur,
Maharashtra - 440027” with
effect from 5th May'2025.
The new address of the
branch will be “2nd Floor,
Plot No. 18A, Hanuman

| Gl Surgery, HPB and |

0.01.202 . .
3 5 Liver Transplantation

14.02.2025 31.01.2025 15.02.2025

Along with above changes :-

Ref: Global Tender Enquiry Notice No. PI(EP)/24-25/G/07
For the item available at Sr.No.3 of the previous notice dated 26.01.2025 for procuring the equipment- “Advanced USG Machine with
shear Wave Elastography and Contrast Enhancement ” for the Deptt. of Obst. & Gyane may be read as under :-

' ;ro Equipment/Item Name Previous Qty. | May be read as | Previous EMD | N":Z;E“aysbe Deptt. Name ggﬁgr’e MRoohat(? SNca|enl(J:re Please note that the Marketing agencies 1. M/s NexXen Solutions Private Limited, 2. Augeo Assets Management Privote Limited, 3.Matex Net Py
3 | Adoroed USC Mok o homr Wove Blasionri? Mah g ht 44,0009"gp ’ Ltd., hove also been engoged for facilitating the sale of this property.
and Contrast Enhancement = 01No. 02Nos. Rs.70,000/- Rs.1,30,000/- Obst. & Gyane anarasntra - : The Autharised Officer reserves the right toreject amyor afl the bids without furnishing amy further reasons

Customers may contact their

For detailed Terms and Conditions of the sole, please visit wwwi.icicibank.com/ndpds
current Branch for any clarifications

Date : Jonuary 31, 2025
'Lf_lum: Mogpur

All other details shall remain the same. Professor In-Charge (EP)

Authorized Officer
ICIC1 Bank Limited /

or assistance till 5th May'2025

SYMBOLIC POSSESSION NOTICE

= Registered Office: ICICI Bank Tewers, Bondra-Eurla Complex, Bandra
@ICICI Home Finance || iia: itoos:

Corporate Office: 1IC1C1 HFC Tower, |8 Hagor, Andherl Kurla Rood, Andherl East, Mumbal- 400065
Branch Office: 2nd Fleor, Mo, 201-202; lcon Complex, Infront of lcon Hospital, Kediya Plot, Skolo- 444001

VWhoraos

The undersigned being the Authorized Officer of ICICI Home Finonce Compaony Limited under the Securitisation,
Recenstruction of Finoncial Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers
conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement) rules 2002, issued demand
notices upon the bommowers menticned below, to repoy the omount memtioned in the notice within 60 danys from
the date of receipt of the soid notice,

I}ﬁ%s‘lt:reBd Ofﬁﬁgﬁsltjh ftl%og EIBu“(ngg’ Gﬁn%%:ruBenq, Lohegaotn, Psln?, Mahacr;a?htra
. Branc nit:3rd Floor, Office No.301, Business Center, Professor Colon i

(FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LTD) Chowk, Saved, Final Plot No125+126/64, Abmednagar, Maharashtrad 14003~ | > “tmcer SARFAES ARG 5"
E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the “Act”) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (formerly known as
Poonawalla Housing Finance Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited and
originally incorporated with name of GE Money Housing Finance Public Unlimited Company) (hereinafter referred to as the “Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured
Creditor in exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act.

The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on 18/02/2025 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform provided at the
website: https://lwww.bankeauctions.com. For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor's website i.e. www.grihumhousing.com

E-AUCTION - SALE NOTICE

GRIHUM HOUSING FINANCE LIMITED

Az the borrower failed to repay the amount, notice is her@b'_,;gwen to the borrower and the pubdic in general thot Nature of ENMD END Date and K

the undersigned has taken r:n:-saess.lnn of the property described herein below inexercise of powers conferred on himy Sl. Proposal No. Demand Notice Date and : o Reserve , "D | Incremental Proper'ty ate an nown

her under Section 13{4) of the sold Act read with Rule B of the soid rules on the below-mentioned dates. The borrower No. | Customer Name {A} Outstanding Amount {B} Possession Description of Property {D} Price {E} (10% of RP) | Submission Bid {H} Inspection time of | encumbrances/ Court

b pmtl-:uh:nl* End tEe public in genemlflschireby coutloned not to deal with I;c{h-s- property ond any dealings with the {C} {F} date {G} Date & Time {[} | Auction {J} cases if any {K}

property will be sulbject to the chorge of ICIC] Home Finance Company Limited. - = -

The Borrawer's attention is invited to provisions of sub-section (B) of section 13 of the Acl, in réspect of time hg?)21r‘:)?-i21100268 Notice date: 06/06/2024 All That P'C? & Parcel Of Duplex No 4 59/3 Plot No 1 5%%'00/ Rs.

available, ta redaem the secwured gioats, Chand Khan Nasir Total D_IEIeSI: Ri. 1§GS75128/' (Ru- 45 And 6 Field Sr No 43 Gp Mouza Akoli Khurd Tal (I,? ’ "1 1,15,000/-

: ixtySeven i upees .y
< Monee of the Barmower) Descnption of property) Digte of Demand Meme pees lwelvela IXty : And Dist Akola Adm. 52.50.Sq.Mtrs. Near Morden Rupees One | 17/02/2025 11/02/2025 18/02/2025
Nrc. I Co-borrmow I'_:I'_: Dﬂ;llij l:IIf F":I‘E-EI:::JJE‘-:Ibﬂ n ¥ Matice Lmogmt in of 1 Khan Pathan. . Thousand Five Hundred Twelve PhyS|ca| School Pin Code- 444002 Bounded By:- East:- Du- Eleve.n (Lak% Fifteen | Before 5 PM 10,000/- (11AM - 4PM) (11 AM- NIL
" Loen AccountMumber | - IDemand Netice [Rs)) Branch (Borrower) Firoja Only) payable as on 06/06/2024 ex No 4 56 4. West:e Dublex No 4 g 62 Northe. | =2 Pty | = sand 2PM)

1 I'-'tu_u:*.h Sheshras Flot Mo, 104 Shn Hon Moagar, Motbil Umir, Chachudi Uﬂ UEI 2023 Akalo-B Chand Khan along with interest @14.75% p.a. piex No , west.- Uuplex o » NOTth:= | Thousand Only)
Suryavanshi (Borrower], Road, At Mouje Umari Tg and Dist Akola CTS No Rs | Pathan (Co Borrower) till the realization. Plot No 1 2 5, South:- Road. Only)
g{i""’"ﬂ‘i::;::'f"cf’: Borrawer), ;ﬂﬁﬁ“ﬁamﬁh BFE'::'”ELEE? ;,Li‘f‘_‘;”l'__'c{if_ﬁt;:‘:" 98, £.26.078/ The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy
LHEHLDDGQ 1396507, Asalkar/ Date of Possession-25-jan-25 _IF:]ms?etlflhelt'sgIg.i(tjzelf inall aspgc(tjstthergttt) btterf]ore Slljbmitt'i;gt;he blrttisI AI(Ijst;ttqtolry fiurs Iikg gropertydtax?, elzctricitylw;tirldues adnctl an¥ othf)rd?es,fif any, atttlached to the pl"gpt;réy1 t? (t;e alljs\cl:_?rt_la_igezdznd pailglI bty Nthe6 §u3c§eﬂssfuI6bidder.

[ 3 ¥ e TRt 207 2rd Flaor &R0 Botaih oot Mothil  25-10-2023  |Akola-B e interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider ndia . Address- Plot No-68 3rd floor Gurgaon
-iEtl;trf:nch-:; ”E'nlﬁg :ﬁ:.ﬁ,;d i :1:1:“ E: I Ju J:LI rr: :: Tc:r i:.,;; ELD'EE;'E}EE ;f{m nm ' B Fis. Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id — Support@bankeauctions.com. Contact Person ~Dharni P, Email id- dharani.p@c1india.com Contact No- 9948182222 Please note that Prospective bidders may avail online
Kaokod (Co-Borrowaear), Moharoshiro- 444001, Bounded By- Marth: 5, L. 11.61.656/) training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of “Grihum Housing Finance Ltd”, Bank-ICICI BANK LTD.
LHAKLDOOO1 256035, 5ﬂUth1|F|ﬂT "";DFE'I!":'E ’-‘lﬂg 3.:? 3, Enst: Flot of Bhirode, Account No-000651000460 and IFSC Code- ICIC0000006, 20, R. N. Mukherjee Road- Kolkata-700001 drawn on any nationalized or scheduled Bank on or before 17/02/2025 and register their name at https://www.bankeauctions.com and get user

;"";t'zt mﬂF{; ,_f',: 5-;:::‘:::&? Jl Jon-25 ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of the following documents uploaded, e-mail and sent self-attested

hard copy at Address: 3rd Floor, Office No.301, Business Center, Professor Colony Chowk, Savedi, Final Plot No.125+126/64, Ahmednagar, Maharashtra-414003 Mobile no. +91 9567626050 e-mail ID rahul.r1 @grihumhousing.com. For
further details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction.
This notice should also be considered as 15 days’ notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002

Date: 31.01.2025 Place: Nagpur

epaper.indianexpreas.mm-- .

The above-mentioned I:u:-rrnwers.[s,:n." gu-:lr-:mturﬁ[s.b are hereb givern a 30 dtl:; notice ta repn:l;-.-'-'.c.}'ue- amount, else the
morigoged properties will be sold on the expiry of 30 doys from the dote of publication of this Notice, as per the
provisions under the Rules 8 and 9 of Security Interest (Enforcement ) Rules 2000

wWDote: jJonuory 31, 2025, Ploce: jolondhor Avtharized Officar, ICICI Home Finance Company Limitegy'

Sd/- Authorised Officer, Grihum Housing Finance Limited (Formerly Known as Poonawalla Housing finance Ltd)

-- - NAGPUR
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Dnyanpath Bahu-Uddeshiya Shikshan Prasarak Mandal’s MUNICIPAL COUNCIL ERANDOL, Dist.JALGAON
SURETECH COLLEGE OF NURSING Add : Main Road, Erandol, Dist.Jalgaon (Maharashtra) - 425109

ey - - = -'I'\ﬁ-ﬁ‘:l%—er : Contact No. : 02588-245022 (Chief Officer/President) 02488-244401 (Office
) Indusind Bank v m dch . : 120/2K Ashokvan, N.H. No.7, Wardha Road, Rui Post, Nagpur. Fax No. : 02588-243067, E-Mail :{mnﬂ_erl.ﬂﬂ‘i@redifl‘maiLgam | mcerandnl@;mail.cczm
ﬁqﬁ- ﬁ-{"—qa; S:I-Rﬂ-rl- UHAREAR {4, Syertan Jsfen, 2oy 1, 99 $e99ed | | Phone No.: 8411911778/8411911770 Email: suretechconl@ yahoo.in O/w No./PWD/10/2024-25 Dated : 30/01/2025
) HEINTY | Hew, 841, WA srve AR, Sfewed TS, §oE, 400013
93 AT ATeAT, Dy @ 9, NS AR g, FTE NS, FAEl, Has-goo ooy,

VACANCIES ( OPEN TENDER NOTICE)

1. Refer to open tenders Id 2025_DMA_1143823_1 published on 31"

areT gt [ 8(1) urerar]

ST RQ963IREW/EYER; S-Teh mercindia@merc.gov.in

TR, WWW.merc.qgov.in ( 37T HITHAHTST) Application are mvited on plain paper along with all necessary copy January 2025.
of certificates, from the elieible candidate for the followine post. | | 2. Pleasevisitthe website at https://mahatenders.gov.in for further details.
/ i SR . 09/202y | |, Frewaglen ¥ jswis Ww fafies 9 witers sfesd sw =i S Doy 5P 3. Duedate forsubmission of quotation and opening of tenders is amended as follows :

e ST TR ST mm__{ SiE nghﬁc_atmn_ and Experience as per DCI and MUHS Norms and — - :
mnnz (mm - e )Wﬁﬁ? University Ditection No, 01/2017 Due date for submission of Quotation | 07/02/2025 [Time : 12.00 PM (IST)

Uq HERTS faea s T (emaTerrs e fr 9o T saR) et g9 3 We gevEE domEnr ST=e 13(12) i s Fvam eeren| | St |Subject Professor| Associate | Assistant| Tutor Zri:i: h:it:;im ?;:EEEEE: ;::: :;'EE':"“: {(IZTT]} e
(gt guwon) faf, 203y av U ArTvarEE sfererrdar o w84 15, 15-ufirer-2024 it wek amTol =T argaet w3 weere| | No. Professor/|Professor/ P e

9. TeRTS; fEe frave smiem (fRfer fFEr smm) wew wfifrer| | T HeH SIORY ST SR / TevERR St HE SR wiee, S we Reader | Lecturer ;- #ﬁendance of '::dee'ﬁ Sh““'d_b‘?;“;”p”'sﬂw datthedt.it‘fne “fﬁ:ﬁ'bid "“E?ﬁ”g'
(SrHHTST 719 S7foT I[eh T IThR) (ST guron) faf=am, 203y R | | g9 @ee 0T Sft, TIAT YUY FiSE TiAT TS GEAT U arvareAr fgAiewrara T | |Medical Surgical - 01 (SC) — : nnﬁiﬂfﬂ no other changes In (ne terms and conditions of the open tender
et JATe. 60 Toawi=r 3a Yaia 748 W9 14-TUe-2024 TS TR &, 1,51,35,704.43 Nursing - Iftx‘APc?f:" ngh:ﬁjr Eag::l {

. RIS Rt TR : B U SISt Uerad orel UETe ST Wiyl S/ AT ey o a1firen . . ey Lmcsr And Aaministrator

o E{%. TR TILIHRUNH S STUE, il w gs_u:;:_my ma;;ﬁ ﬂ;ﬁnam Jmawg;?ﬁ; — 2 ;ilrrgrin[‘lumty Health --- 01 (Open)| 01 (SC) - Municipal Council Erandol, Dist.Jalgaon

: AT ATt HUATT 3TTet Bid. g
3. wrod guRen e s, gEer fhar svedl e : A — : . : ﬁ- -

(www.merc.gov.in/e-public-consultation) Hha-w@adle ‘E-public ik 2 , TGN FTER ST T B 3 Obs-t,ew-lc Nm_.b-! L a1 (Openh) 01 (Dpen)

Consultation’ =1 = T m 29 ﬁ?ﬁﬂw g m—.&r hl0qq iﬁ"f Eﬁf ﬁﬁﬁiﬁ Saﬁ !HEI-?RﬁTE e, 2002 H‘éﬂ?f[ EREE: e AT Hon= 4 _|Pediatric NUISIHE 01 (OPE“) - 01 (OPEH)

Wwﬁamw% 30 a'qmaf’[a 00 mwm T eRRIAT 29 SHERT 2025 ﬁﬁﬁmﬁmmmﬁﬁﬁwm 02 (OI}BH),

F. (]¢OLIYIR X FHAT suggestions@merc.gov.in IT F-er amuigy | | FEER I el ek AR WAL e A A B A T HerHrA Hafd 02 (SEBQ)| | Femrgreiter sterter A< sftwefaioT S e STHeear

Hds T AT, ‘E-Public Consultation’ A7 SIaX T 10T BX@d | | PIUTIE SAEER i T4 S ST e Fea 1 FSNgE oo feafires aieAm 14- 01 (ST) AT WTHT UTaesee fefies

SRS SheredT SRR T AT BTdter o araer Pevard) anaeaenar | | WeT-2024 TS AT 1,51,35,704.43 (U ok hrch Wohrard o1 TR EAR | [0 0 detdiled: infarmition: sboit tast. aunalification and offie AT =T SRS STHST

ATE]. ST ST geldg e ST d19% HR0l T THel i+l =T mwmﬁmﬂvﬁm)mﬁqﬁﬁznzw@gﬂawaﬁﬁ “E:' Or ‘detaile '1 Driflldl_tltl_l about post, :c_u ication and other : b el i )

T ST SR BT U, Wi, WETRTS: e e o, 93 47| |w, e 3 e s, S S A Wregd AV s SR doren terms and cnndlt'mm_, please visit college website suretechcon.edu.in I ﬁun;"am, mi?: '5? i e B;'ﬂ? Eﬂm“i_i mq;" (15)“ T éII el

AT, % 7.9, ST AR b, B TS, 498 goo ooy IT TRATR & | | wenfs sofers o s sfefrmrdiar srsde 13 weifer 99-frwm (8) Fe Jwmaman, | | last date for application is 06/02/2025. ==

29 Wgarl, 03y RIS WG Y.00 YH TR HNMEI. I HIUATE! rE AR PRESIDENT - 2 - e .

HTEIHTER SIREe BT SISl T/ &b faraRTel Sudre 30 Aeha T | PR SOl 1 R St wHT wreee feties
wie &, 17, Hosae eSie S9ed, TEH. 37, AST-g5HR, W, 19, TG PAN UCIN /LLP 3. PAN: AADCV6940]

8. f&.39 Eﬁgam 034 TToll T TTRIE 39die delel hdl W SiTeiel 94 T, ?[‘{EF[HTEITHTEI E?ﬁ*“’ﬂ?ﬁ AR Wmﬁmﬁﬁﬂ aeder anfor fsremn CIN: U24200MH2011PTC218263
ST, AT ST EXDl Aol Wroq {aaarT Siias wou QU] TR, 2. | Aol FwEteErEn g WAl . S-8, T 3, UHSTHE, e,
ARNRg faaRIT Hvgra ddier. a1 faugmasiel ydiel |d uFegasiR : RS- 444 104,

STEITEAT www.merc.gov.in AT ehe- Ve TedT AIaHId B8 el. fewtieh: 29-01-2025 @/~ e ST - e 3. | JawEe gaReE SueTss AT
. TITH: Y $e0Es d fafies E!\H-z_l' aﬂ—_‘. A uco BANK 4. | g Rerae <19 R s e . S-8, Tel 3, UHSTIER, ehiet,
fg=ie 1 39 SHaR], 02y (ST, IoIE 7. 3AEAHY) :

: e T T ) (A Govi. of Indla undertaking) o1 fosmni= quelie HeEWE- 444 104.

_ SR ] Wi, s T e e = Honours Your Trust 5. | Wi Seare-/ Haidl - G 2021 A sHu-d FEEe 96 SHedH
T e ey ———
6. | Al snferer auid forshl Sva Sfciedl | S9eTed HIfgdiIaR 2021 T sha-r
T A1 (R 8(1)) iR e i o M e B ﬂﬁaﬂ%ﬁ_ﬁ;
7. | e / SRS S IeTeH AR
(Glﬂa m) 8. | S Gl AaeHl IYCTSH STHeIE fania| SYeTes ST qIviel
borer n Canara Bank ayata mfaz[ap[qg . —— T — T — Pl (ST e i e, | vgipharma.ibe @ gmail.com 3
e oo Ul FTe, Tisd afaor, oitel JaTerel o¥g, efe ahTe i, ATPIgE - 400010 R} de¥ee e 2002 v Sievir et waerdlat] & g1 d ot A | e e = e ey i
| futise Syndicate ThloT of. : 0712 — 2559750, 3-3ef : recoveryrongp@canarabank.com Rl e, T RS seve (TrwRiie) frm 2002 (54 2 2002) Ja3F e T A )
3- ﬁa’mamﬁaufﬁﬁ]ﬁﬁ 13(12) = e 3 =2 st icrfer ofar . Tover R e 4 RAfs| [, | wifearen a1 25(2)(T=) @i | Vgipharma.ibe @ gmail.com &
3eTe et §-fetema fagh! emen Srgfeerasiers 30s enoeraer 3t Brisiiede mtﬁmm 3T faiefoct sevee ar 2002 B8 | |Mew Refim 20-08-2024 o 4o gore eifdewell o WA . I 5 < o . A il
(6) 3HTfOT 9 ElEa ardedT FON-T fEagfect (semlefdic) Bed, 2002 11,65,221.13 + ST (TR 311 R TR SOIR S Gt anfor oRT R | pisund e el
T 1 TG e sTiaie GUT 3707 faels e fere 0T SoToTaere AT &fod dewl 11d 3iTe ti, BaTeiler e e adibs TEToT/ Jaiereior 3. T arl tarer €0, P | | per) 20-08-2024 A5} (31-07-2024 whevean o) sw amA Sy &, | [10.| wamer st smroaran 15 SgaTd 2025
eI Te T Aot Bae 3(Te (10T " 3Me Tl "7 e TS 007 " PIe! e AT Aeide eeile aiely hieleihao] hare] ad, fBaTeh! iETeic eawmel deje hevdTmeidl ARRT ATRFER 60 R ST YRS FRUeTTeaN T e e S Rt
HTeTEE (SreTanTied! YeuIIUTeTe! aie oflel) feotia5/02/2025 71g, 12.00 1 04.00 FAhT the e ol TR T e Sree v R e — 11.| T U SRR S A | 25 Sard 2025
: ! *
s_fofeTrd feiian 15,/02 /2025 (f&atid 13/02/2025 & e T, Emnﬁﬁmﬁmmzizzs) g e AR, el Pk et 19(4) wpamseramn- B ey | Wmﬂﬁﬁmmﬁg —

3. WIICE / eoTeTed B2ITGE FATETY faaenT gidfan / | erdafeed (@) | do0d | SElTel | fsid weia scerea RiegRé et (TIeRiie) Frmm 2002 siafa i At A S [

[l GIEN LT : Eﬁfm ———rl a2 ﬂmﬁ’}“'ﬂt RrreaT GoeSIET AT 30 STARY 2025 71 S T 13.| W PR ersterit sife @ | 12 AT 2025

1 RITedT - ATSt, I o 3reeffeft el ITCaIe o, 301, BUITH T 0| i | ©. 3991000/ | B22,65,961/- | 14/02/2025 | | e vt v e SR 41 s et e R st dn | [ S S e e —
uﬁ'mmgﬂygaaﬁﬂam@amﬂa 10219 T3, foera ansTefice faes i “gefier wss ool viedia %.399100/- + M @I 30 |17t far angdf| |- aRvaraicn SRy Pl ol 318, T Yeid WUwia g WeamHadd e St | st sifpr s Erem S

Tl : (/0. 3G DI et ST, 61, | 3rereiel Jeil Wwic ol 188 ¢ ERmhm 1800 Te. (13935 W) i ﬁﬁg 3= @Y QU I B TS, 11,65,221.13 /- + 2151 (FUA SR TR URIE ST SHA0AT TeT
el GTE, JAE TS, TVIQE -440000 | POTINTAICTE {oTaiataiienenT WATGIee T 132 3431, 3reTetet eguf g 79 T 3T R O W) 20-08-2024 A5 (31-07-2024 T 15.| FARTeRROT ST AL o= 16 TRIST 2025

SifdeiiaT v 0T Heele @ o, 13, 15, #i feud uEd, v, 1174092125, EEA i ilbs E i S

el TeTeeT U o, 2680/U/188, dTS o1, 21, fere a. 369 /19, fd ored 14069649, RIEISHEILEIRICHER EREs T8 16.| e s TR FwamEE Vgipharma.ibc @ gmail.com

5. 58, R/ IETET O7Te, e, T, BT STETaTTeuTareet 3T 4318234515 AT TS e R e el

TP TG Tefere 3T f5ieer oIge. icdl : . | -
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e 179, S e - v, 37 /1 o1 3. &A%s 487.50 ‘f_fuﬂ AR e W Red, R Areuft wwie: IBBIIIPA*D{]EIIP-ND{]%T:.%IT!ED18+§0191‘12!{0

21ed] - HId0!, oTPTIE @ 7T 0T qdel el Hufedic o, 106, UfEen @ien faesi| ymyey | & 2657,600/- . 14/02/2025 | [HemSE. Hiom- gere, Rt anfor foresr degra SRR 3118 202590
FeTe ot 3fE FERe 2 Tl 3UTCaic TTaTeT Ufedin Heclel Wit o, 43 @ 50 U1 (THfAw % 265760/ | 184632146/ |sf e | | FRF- 9w . 31 <l rm, ufder: drommae a e . 31, IR: WREBRY A, mﬁﬁmmﬁiﬁ“ m‘“%mw'mé mm@ﬁﬁ”'ﬂ i i i’?
e s ofi sefaq Spry | wCet) I ISEEl GO S e 3o Aefeg N Ty | B | [ et e e, S e, e e, SR 15, R
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